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So far as the Central Government is concerned, we are not promoting 
any particular State. 

Organic tea production 

†*671. SHRI UDAY PRATAP SINGH: Will the Minister of COMMERCE 
AND INDUSTRY be pleased to state: 

(a) whether Government are preparing any scheme for the organic tea 
production; 

(b) if so, the details thereof; 

(c) whether Government are also considering to export organic tea 

produced in India to foreign countries; 

(d) if so, the details thereof; and 

(e) the total quantum of organic tea being produced in the country at 
present? 

THE MINISTER OF COMMERCE AND INDUSTRY (SHRI KAMAL 
NATH):(a)Yes,Sir. 

(b) A scheme for the development, production and promotion of organic 

tea in India has been submitted by the Tea Board for financing by the 

Common Fund for Commodities (CFG). The scheme aims at developing 

the technology, skills and systems of organic tea production. This would 

include development of appropriate technology for the establishment of 

new organic tea gardens and conversion of existing tea areas to organic 

tea gardens. The scheme also aims at development of acceptable 

international standards for the export of organic tea and the establishment 

of an internationally acceptable certification mechanism. The other 

objectives of the project are identification and assessment of the demand 

for organic tea in export markets, development of export marketing strategies 

including the relevant promotion packages for the identified markets etc. 

The total estimated cost of the scheme is US$ 4.05 million of which CFC 

is expected to contribute US $ 1.60 million. The project has been approved 

by the Executive Board of the CFC at its meeting held in October 2004. 

(c) to (e) Total production of organic tea in India is around 8.35 million 

kgs and bulk of it is exported. Major export destinations are Germany, 

†Original notice of the question was received in Hindi. 
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United Kingdom, the Netherlands, Austria, France, Italy, Switzerland, USA 

and Japan. Under the Tea Board's Tenth Plan scheme of Quality Upgradation 

and Product Diversification, subsidy is being provided for acquiring organic 

tea certification at the rate of 50% of the cost of certification subject to a 

ceiling of Rs. 75,000 per certification. Tea Board also acts as a facilitator 

by organizing participation in exhibitions, such as Biofach exhibition, dealing 

with organic products. Organic tea exporters also participate on their own 

in other organic exhibitions held worldwide. 
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 SHRI SILVIUS CONDPAN: Sir, May I know from the hon. Minister to 
what extent the introduction of organic tea production in the country will 
solve the present crisis in the tea industry because of which the tea workers 
are suffering, as also the Government is not able to earn any foreign 
exchange out of this production? 

SHRI KAMAL NATH: Sir, as I said, largely, 8.35 million kilograms of 

organic tea is produced in this country and a bulk of it is exported. Now, 

we don't look at this as trying to solve the problems in the tea industry. As 

I said, the problem of the tea industry in various areas is the high cost of 

production. The hon. Member from Assam very well knows that the problem 

is high cost of production, and degraded and old bushes. So, the organic 

tea is only one part of it. But the organic tea does not solve or cure the 

basic problem. The organic tea export growth can only by incremental to 

exports and production of tea. The real basic issue which we have to 

address is the revival of the tea gardens with a package which goes to the 

heart of the problem. The heart of the problem is the old bushes and 

rejuvenation of the tea industry, and lowering the cost of production. Now, 

with competition from Vietnam, Sir Lanka and Kenya, the dominant position 

that we had 25 years ago is not there. So we are learning to live with the 
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competitive situation. There are some problems. But the problems will 
have to be dealt with. 

Training youth for jobs 

*672.    SHRIMATI AMBIKASONI: 

DR. T SUBBARAMIREDDY: 

Will the Minister of RURAL DEVELOPMENT be pleased to state: 

(a) whether Union Rural Development Ministry and a leading pharma 

company are set to hit the road, traversing seven States, to train 35,000 

youth over the coming year for jobs, matching local industry and economy 

requirements; 

(b) if so, whether initially it will be started in 10 districts of 7 States; 

(c) if so, the States where this scheme will be introduced; and 

(d) whether this scheme is likely to be introduced in all other States 
also? 

THE MINISTER OF RURAL DEVELOPMENT (SHRI RAGHUVANSH 

PRASAD SINGH): (a) to (d) A Statement is laid on the Table of the 

House. 

Statement 

(a) The Ministry has sanctioned a Special Project under Swarnjayanti 

Gram Swarozgar Yojana (SGSY) in March 2005 titled 'Livelihood 

Advancement Business School (LABS)' submitted by Dr. Reddy's 

Foundation (DRF). The objective of the project is to identify and make 

available the potential livelihood options in rural areas for 35,000 Below 

Poverty Line (BPL) youth in the age group of 18-35 years. 

(b) and (c) The project will be implemented in 7 States namely, Rajasthan, 

Tamil Nadu, Gujarat, Uttar Pradesh, Jammu & Kashmir, Bihar and 

Jharkhand. 5000 beneficiaries per State will be covered and the districts 

will be decided by the State Government in consultation with DRF. 

(d) At present there is no such proposal. 
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